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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI
(PRINCIPAL BENCH)
(Court No.1)

Original Application No. 668/2023

Prasher Dev Sharma
Applicant
Versus

State of Punjab&Ors.
Respondent(s)

Additional Reply on behalf of Municipal Council, Jagraon by the
Executive Officer. Sukhdev Singh Randhawa

Most Respéctfully Showeth:

That the answering deponent humbly submits that he is diligently
working towards the implementation of the requisite works defined
under the Municipal solid Waste Management Rules, 2016. The
deponent has undertaken various steps in accordance with the
directions of this Hon'ble Court and the same is highlighted herein

below in the following paragraphs:

1) That the tender and work order worth rupees 99.32 |ac has been
allotted for cleaning of pond site of Bhadarkali Mangir to the
contractor and the work has already started. Howeyer the work of
cleaning of the pond site is at halt at present que to rgin The
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2)

,\519% Jyvacate the encroachments. The cases und

2-

dewatering of pond is required to execute the work on the site. The
work of cleaning of pond will be completed within 04 months. The

work order pertaining to the said work along with the site

photographs has been appended herewith as Annexure-A.

That there are encroachments on the pond sité by way of pucca

structures by different persons including Bhadarkali Mandir as

portions of the
encroachments on the pond site were removed on the day of the

start of the work at pond site. However due to the protest by the
nts could not be

shown in the demarcation report.Some

encroachers the removal of the encroachme

continued. The notices have been issued to all the encroachers to

er PP Act has been filed

<Against all the encroachers who have not complied with the notices

\$€ issued by the Municipal Council, Jagraon. The photographs of the

encroachment carried out by the Municipal Council along with

notices issued to the encroachers has been appended herewith as

Annexure-B.

That the work of remediation of legacy waste has been allotted to a
specialized certified waste management agency named Spreco
Waste Management Solutions with expertise in handling and
remediating legacy waste by Municipal Council Jagraon. About
14.300 MT (approx.) of legacy waste has been remediated out of
about 20,000 MT (approx.) of legacy waste. About 729, (approx.)
target of legacy waste remediation has already been gchieved. At
present, the remediation work is at halt due to rains. The Material

segregated from the legacy waste is also being managed by this
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private agency.Below is the name of Components segregated and

their subsequent disposal methods by the agency-
i) Organic Waste material is given to the farmers for agriculture

use.

ii) Recyclable Materials (Plastic, Paper, Glass, Metals) sent to

dedicated recycling centres material ~ r€COVErY and

processing.
i) Inert Waste (construction Debris, Ashes) us

ed in construction

activities.
iv) RDF waste directed to waste to energy plants or engineered

landfills, ensuring minimal environmental impact.
e Copy of the work order awarded along with copy of RDF
certificate & photographs pertaining to said remediation is

attached herewith asAnnexure-C.

That around 22 tons (approx.) of garbage is generated daily from
which 20 tons (approx.) of garbage is collected by Municipal
Councij, Jagraon through door to door collection.About 1.50 tons
(approx.) of waste is being managed and processed by the bulk
waste genérators and about 0.50 tons (approx.) by people through
home composting. At present 92% (approx.) segregation is being
done from which 12.70 tons (approx.) wet waste and 7.50 tons
(approx.) dry wasté (total 20.20 tons out of 22 g tons) is being
segregated. Municipal Council, Jagraon has fixed target to achieve
97% (approx.) of segregation till 15/09/2024.Municipal Council
Jagraon has constructed 78 pits where about 8 45 o (approx.) of
wet waste is processed for composting to produce organic manure.
This organic manure is being used in parks andg i _
settingip stalls in the city from time to time anc:jlzslso-bel.ng solo
O distributed free
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of charge during various events i.e. Independence day, Republic
day, Gandhi Jayanti, World Environment Day etc. About 2.25 tons
(approx.)of bio-degradable (mostly vegetable waste) waste is sent to
various gaushalas/cowsheds.Checking and necessary information is
also being provided to bulk waste generators and to people doing
home composting by Municipal Council Jagraon. The photographs
pertaining to source segregation, Bulk waste generator , Home
composting, wet waste processing and the receipts qua compost

sale and free distribution Annexure-D.

5)  That around 7.50 tons (approx.) of dry waste is being segregated
by Municipal Council Jagraon. To process this dry waste Municipal
Council, Jagraon has set up 02 MRF centres (Material Recovery
Facility) at . qifferent places in the city.Separate
s compartments/sections have been made in these MRF centresfor

*\different types of dry materials such as all types of plastic material,

</wood, concrete material, metal, glass bottles, cardboard, rubber,
SOUT L jute bags, fabric material etcWith the help of bailing machines,
bales of plastic material, jute bags and fabric materials are being
preparedand sent to private companies (Ahuja Plastic recyclers
Pvt. Ltd. and M/s Bala Ji Polymers) and also sold to local scrap
material shops. Wood material is being Shreddered with the help
of horticulture . shredding machineand after the processing, this
material is used in compost pits. Concrete material is being
processed with C&D Grinder machines and outcome material is
used to fill potholes etc. as required on various roads in the city
and the record is kept in the log book. Apart from this, other
materials i.e. metal, glass bottles, cardboard, rubber etc. taken by
the rag picker workers and sold at scrap materiqg shops at

02 s5p 2024
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theirown level. Municipal Council has made separate

arrangements for collection of E-Waste by getting separate box

installed at mobile & mobile repair shops and at other places.

Municipal Council is not mixing any hazardous bio-medical waste

with the regular solid waste but the medical wasté is collected by

the vehicle meant for the purpose of medical waste and is
disposed off by the company. The photographs highlighting the dry
waste processing followed by its sale (attached receipts), C&D
waste processing , processing of Horticulture waste has appended

herewith asAnnexure-E.

6) That Municipal Councilis strengthening the existing Infrastructure
including 50 new pits for 100% processing of the daily waste. For
this purpose MC has already received tenders and the work will be
completed in 01 month.After the completion of upgradation and
expansion of the infrastructure including new 50 pits for

processing,the 100% processing will take place in 01 month.With

the help of this, municipal council will be able to achieve the target
source segregation of wasteand processing of waste completely.
The true copy of tenders floated and the existing machinery and
infrastructure possessed by the council has peen appended
herewith as Annexure-F.

7) That no fresh waste is going on the new or old site near Bhadarkali
Mandir and strict compliance in this regard ig being made by the
municipal council Jagraon. Waste disposa| ig being done as per
Solid Waste Management Rules 2016 ang PPCR guidelines. New
CCTV cameras have also been installed at dump site to capture the
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real pictures by municipal council Jagraon. The gate has also been
installed and locked. The copies of the photographs highlighting the
ure-G.

dump site area has been appended herewith as Annex

is working tirelessly and

8) That Municipal Council Jagraon
gies to enhance

continuously to improve waste management strate

efficiency and reduce environmental impact. Municipal Council

Jagraon is motivating people for source segregation, home

‘-—:\;{‘\composting and cleanliness of their surroundings. Municipal Council

K_(S.'.‘Ih .

W, 5}5\05 motivators who go house to house to motivate people for this
798 \ & . .

/Reg;\,fﬁ}\\eimp ?EEJ‘ se. Colour coded bins have also been distributed to the

yaqreo®

OT

different school/colleges in the city to aware school children
regarding source segregation and home composting. Awareness
ads are also being published in the newspapers and pamphlets are

also distributed . in the city to motivate and aware people for

‘4ents and are encouraged to use colour-coded bins for wet and

ry waste. Awareness programmes are also being organized in

segregation at source, home composting, avoid single use plastic,
etc. Apart from this munadi and awareness rallies are also being
conducted time to time in the city. The true copies of the photographs
showing various campaigns carried out by the Council at school/
colleges and block levels to raise awareness has been appended

herewith as Annexure-H.

AITRS =D
NOTARY PUBLIL g\&
!AGLR/\ON {Ludhiana NN T
Date 4 o SEP 202 Executive Officer

Municipal Council, Jagraon

Place
(Sukhdev Singh Randhawa)
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MUNICIPAL COUNCIL, JAGRAON

Annexure-A
Cleaning of Pond

Copy of work order
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Cleaning of Pond
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Cleaning of Pond
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Annexure-A

Cleaning of Pond
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Annexure-A

Cleaning of Pond
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Annexure-B

of some part of encroachments

Removal
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Annexure-B

Removal of some part of encroachments
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Annexure-B ¥

(Letter to SDM, Jagraon to provide police assistance and to appoint a
Duty Magistrate)

e .
€S3d &dd A A®, AT oo o
OFFICE OF THE MUNICIPAL COUNCIL, JAGRAON "55™"

(DISTT.-LUDHIANA)
Email: eome_jgn@yahoo.com Phone No:01624-223233
No.913 Dt. 30/07/2024
To
Sub Divisional Magistrate,
Jagraon.
Subject: Regarding the ongoing case of OA No. 668/2023 Prashar Dev Sharman Vs State

of Punjab and others at Hon'ble National Green Tribunal, New Delhi- Regarding
provision of police assistance for removal of encroachments.

Reference:  In reference to the instructions issued by Hon'ble Additional Deputy
Commissioner (UD) Ludhiana in the meeting held on 19/07/2024.

Regarding the above subject and reference, it is requested that a case is pending
before the Hon'ble National Green Tribunal, New Delhi under the subject of cleaning of the pond
located near Bhadrakali Temple. Encroachments have been made by some people on part of the
pond area. Hon'ble NGT has given orders to remove these encroachments and to clean the pond,
in this regard, during the meeting under reference, Hon'ble Additional Deputy Commissioner
(Urban Development) Ludhiana also seriously considering this matter, this office has been asked
to remove these encroachments as soon as possible. As per Section 172 of the Punjab Municipal
Act-1911, orders have been issued to take immediate action for their immediate removal. The
compliance of these instructions will be monitored by the committee constituted by Hon'ble
District Magistrate, Ludhiana.

The work of the pond under the said reference has already started. Following the
said imstructions, after surveying the said place and marking/marking it, notices have been issued
to the encroachment persons. Due to the presence of religious places near the said place, there
may be huge opposition from the people during the process of removing the encroachments. Part
of these encroachments have been removed. The Executive Engineer, P.S.P.C.L. Jagraon has
been written vide letter No. 920 dated 30/07/2024. In order to prevent any untoward incidents
during the said operation, it is requested to arrange the deployment of Executive Magistrate and
provide necessary police support (male and female policemen) so that the honorable NGT and
the instructions given by the higher authorities can be followed.

Encls/copy of the letter in the reference.
Sd/-
Executive Officer
Municipal Council, Jagraon
Endrs No.914-915 Dt. 30/07/2024
Copy of this is forwarded as under :-
Deputy Commissioner, Ludhiana.
2. Additional Deputy Commissioner (Urban Development) Ludhiana

—

Sd/-
Executive Officer
Municipal Council, Jagraon
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encroachment sites)

TS3d Bdd AAB, A ey store

N
OFFICE OF THE MUNICIPAL COUNCIL, JAGRAON -ff‘ﬂ“:*rﬁj
(DISTT.-LUDHIANA) g

Email: eome_jgn@yahoo.com Phone No:01624-223233
No.920 Dt. 30/07/2024
To

Executive Engineer,
Punjab State Power Corporation Ltd.
Jagraon.

Subject: Regarding the ongoing case of OA No. 668/2023 Prashar Dev Sharman Vs State
of Punjab and others at Hon'ble National Green Tribunal, New Delhi.

Reference:  In reference to the instructions issued by Hon'ble Additional Deputy
Commissioner (UD) Ludhiana in the meeting held on 19/07/2024.

Regarding the above subject and reference, it is requested that a case is pending
before the Hon'ble National Green Tribunal, New Delhi under the subject of cleaning of the pond
located near Bhadrakali Temple. Encroachments have been made by some people on part of the
pond area. Hon'ble NGT has given orders to remove these encroachments and to clean the pond.
In this regard, during the meeting under reference, Hon'ble Additional Deputy Commissioner
(Urban Development) Ludhiana also seriously considering this matter, this office has been asked
to remove these encroachments as soon as possible. As per Section 172 of the Punjab Municipal
Act-1911, orders have been issued to take immediate action for their immediate removal. The
compliance of these instructions will be monitored by the committee constituted by Hon'ble
District Magistrate, Ludhiana.

Following the said instructions, after surveying the said place and
marking/marking it, notices have been issued to the encroachment persons. Within these
encroachments, the electricity connections of your department are running, which have been
taken by these persons without the approval of the Municipal Council. Following the
instructions, these encroachments have to be removed by this office, so you are requested to cut
the electricity connections running in these encroachments immediately so that a report in this
regard can be sent to the higher authorities.

Encls/copy of the letter in the reference.
Sd/-
Executive Officer
Municipal Council, Jagraon
Endrs No.921-922 Dt. 30/07/2024
Copy of this is forwarded as under :-
Deputy Commissioner, Ludhiana.
2: Additional Deputy Commissioner (Urban Development) Ludhiana

O —

Sd/-
Executive Officer
Municipal Council, Jagraon
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Annexure-B

(Reply from PSPCL reg. Disconnection of electricity connections at
encroachment sites)

Punjab State Power Corporation Ltd.

Office: additional superintendent engineer, supply division Jagraon

To
Executive Officer
Municipal Council jagraon
Memo no. 3939 dt. 9/08/2024
Sub: regarding on going case OA no.668/2023 Prasher Dev Sharma vs State of
Punjab & Others at hon'ble National Green Tribunal, New Delhi.
Ref: your office letter no.920 dt. 30.07.2024

On the subject cited above, the duty of Assistant Executive Engineer, Urban
Sub-Division, Jagraon was assigned by this office to take action on the letter under your
reference. Vide their letter no.735 dt. 2/8/2024, he has informed that employees from
urban sub division jagraon were sent to take action on the electricity connections installed
by the people on the encroachments made in the pond area near Bhadrakali temple but it
was opposed by the people by gathering due to which no proper action could be taken. This

is for your information.

Encl./letter no.735 dt.2/8/2024
of Assistant Executive Engineer
Urban sub division jagraon
sd/-
Additional superintendent engineer
Supply Division Jagraon

CC: To Assistant Executive Engineer, Urban sub division jagraon in reference to their letter
no. 735 dt. 2/8/2024

TRUE COPY
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18
Annexure-B

(Reply from PSPCL reg. Disconnection of electricity connections at
encroachment sites)

Punjab State Power Corporation Ltd.
Memo no. 735. dt. 2/08/2024

From
Assistant Executive Engineer
Urban sub division jagraon

To
Additional superintendent engineer
Supply Division Jagraon

Sub: regarding on going case OA no.668/2023 Prasher Dev Sharma vs State of
Punjab & Others at hon'ble National Green Tribunal, New Delhi.

Ref: your office letter no.3774 dt. 1.08.2024

On the reference to the subject cited above, as per your instructions and the
letter no.920 dt. 30.07.2024 of Municipal council jagraon, employees were sent to take
action on the electricity connections installed by the people on the encroachments made in
the pond area near Bhadrakali temple but it was opposed by the people by gathering due to

which no proper action could be taken. This is for your information and further action.

Sd/-
Assistant Executive Engineer
Urban sub division jagraon
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Annexure-B
Copy of Notice issued

Phone 23233
Office of Municipal Council Jagraon
(Distt.Ludhiana)
No. 01 dt.19/07/2024
NOTICE
To Smt. Paramjeet Kaur w/o Raj Krishan
Resi. Mohalla Aave Da, Jagraon
Sub: Notice u/s 172(A) (1) and (2) of Punjab Municipal Act 1911 to demolish the

illegal construction on the Municipal land.

You are informed through this notice that you have made an encroachment
by illegal construction in the land owned by Municipal Council. This notice is issued to you
u/s 172(A) (1) and (2) of Punjab Municipal Act 1911 and instructed to inform this office after
demolishing the illegal construction i.e. shop/house/platform/expansion within 3 days.

If this encroachment is not demolished by you within three days, then action
will be taken against you u/s 172(A) (1) and (2) of Punjab Municipal Act 1911 in which three
years of imprisonment and a fine of Rs. 20,000/- can also be imposed.

It is also clarified here that if the illegal construction is not demolished by you
within three days then this construction will be demolished by Municipal Council staff, of

which you will be responsible for all the damages and expenses. Stay informed.

Sd/-
Executive Officer
Municipal Council Jagraon
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Annexure-B
Copy of Notice issued

Phone 23233
Office of Municipal Council Jagraon
(Distt.Ludhiana)
No. 43 dt.19/07/2024

NOTICE

To Smt. Kharaiti Lal s/o Lubhaya Ram
Agwar Rahlan, Mohalla Aave, Jagraon

Sub: Notice u/s 172(A) (1) and (2) of Punjab Municipal Act 1911 to demolish the
illegal construction on the Municipal land.

You are informed through this notice that you have made an encroachment
by illegal construction in the land owned by Municipal Council. This notice is issued to you
u/s 172(A) (1) and (2) of Punjab Municipal Act 1911 and instructed to inform this office after
demolishing the illegal construction i.e. shop/house/platform/expansion within 3 days.

If this encroachment is not demolished by you within three days, then action
will be taken against you u/s 172(A) (1) and (2) of Punjab Municipal Act 1911 in which three
years of imprisonment and a fine of Rs. 20,000/~ can also be imposed.

It is also clarified here that if the illegal construction is not demolished by you
within three days then this construction will be demolished by Municipal Council staff, of

which you will be responsible for all the damages and expenses. Stay informed.

Sd/-
Executive Officer
Municipal Council Jagraon
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List of PP Act cases filed

Annexure-B

S.No

Name

Adress

Encroachment Area

Smt. Paramjit kaur w/o
Raj kishan

Add. Mohalla Aave, Agwarh

Rahlan, Jagraon,

60 x40 = 267 Sq.Yard.

2 | Sh. Jarnail singh S/o | Add. Mohalla Aave, Agwarh 85x25=236.1Sq.Yard
Amar singh Rahlan, Jagraon,

3 | Sh. Sohan singh s/o | Add. Mohalla Aave, Agwarh 50x25=139 Sq.Yard
Sadhu singh Rahlan, Jagraon,

4 | Sh. Charanjit singh s/o | Add. Mohalla Aave, Agwarh 60 x45 =300 Sq.Yard
Sadhu singh Rahlan, Jagraon,

5 | Sh. Gurmeet singh s/o | Add. Mohalla Aave, Agwarh 75x38=317 Sq.Yard
Charanjit singh Rahlan, Jagraon,

6 | Sh. Swaran singh s/o | Add. Mohalla Aave, Agwarh | 110x 15 =183.3 Sq.Yard
Surjit singh Rahlan, Jagraon,

7 | Sh. Amrits/o Surjit singh | Add. Mohalla Aave, Agwarh | 110x 33 =403.3 Sq.Yard

Rahlan, Jagraon,

8 | Sh. Hardeep singh s/o | Add. Mohalla Aave, Agwarh | 110x14=171.1 Sq.Yard
Surjit singh Rahlan, Jagraon,

9 | Sh. Mohan singh s/o | Add. Mohalla Aave, Agwarh 100 x 42 =467 Sq. Yard
Sadhu singh Rahlan, Jagraon,

10 | Sh. Baldev Singh s/o | Add. Mohalla Aave, Agwarh | 100 x 22 = 244.4 Sq.Yard
Amar singh Rahlan, Jagraon,

11 | Smt. Sheela W/o Gurmel | Add. Mohalla Aave, Agwarh 100 x 35 = 389 Sq.Yard
singh Rahlan, Jagraon,

12 | Sh. Balvir Singh s/o | Add. Mohalla Aave, Agwarh 100 x 50 = 556 Sq.Yard
Kirpal singh Rahlan, Jagraon,

13 | President, Gurbachan | Add. Mohalla Aave, Agwarh 72 x40 =320 Sq.Yard
Singh, Gurudwara Shri | Rahlan, Jagraon,
Guru Arjun Dev ji

14 | Sh. Jeet Singh S/o Ajib | Add. Mohalla Aave, Agwarh | 125x 15 =208.3 Sq.Yard
Singh Rahlan, Jagraon,

15 | Sh. Mangat Rai S/o Disha | Add. Mohalla Aave, Agwarh 40 x 18 =80 Sq.Yard
Singh Rahlan, Jagraon,

16 | Sh. Kanta singh S/o Jung | Add. Mohalla Aave, Agwarh 50 Sq.Yard (20 x 22.5)
singh Rahlan, Jagraon,

17 | Smt. Pooja rani w/o | Add. Mohalla Aave, Agwarh 60 x 85 =567 Sq.Yard
Jarnail singh Rahlan, Jagraon,

18 | Sh. Pawan singh s/o Kanta | Add. Mohalla Aave, Agwarh 50 Sq.Yard (20 x 22.5)
singh Rahlan, Jagraon,

19 | Sh. Jaggi singh s/o Kanta | Add. Mohalla Aave, Agwarh 50 Sq.Yard (20 x 22.5)
singh Rahlan, Jagraon,

20 | Sh. Karnail singh s/o | Add. Mohalla Aave, Agwarh 80x20=178Sq.Yard
Nachatar singh Rahlan, Jagraon,

21 | Sh. Darshan singh s/o | Add. Mohalla Aave, Agwarh 80x20=178Sq.Yard
Tara singh Rahlan, Jagraon,

22 | Sh. Gurmail singh s/o | Add. Mohalla Aave, Agwarh 100 x 25 =278 Sq.Yard
Sardara singh Rahlan, Jagraon,

23 | Smt. Gurmail kaur w/o | Add. Mohalla Aave, Agwarh 95 x 25 =264 Sq.Yard
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Jeet singh

Rahlan, Jagraon,

24

Sh. Darshan singh s/o
Malkit singh

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

120 x 28 =373.3 Sq.Yard

25

Sh. Manga
Darshan singh

singh s/o

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

25x 23 =64 Sq.Yard

26

Sh. Charanjit singh s/o
Malkit singh

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

45 x50 =250 Sq.Yard

27 | Sh. Surjit singh s/o Inder | Add. Mohalla Aave, Agwarh 60 x 16 =107 Sq.Yard
singh Rahlan, Jagraon,

28 | Smt. Anita Rani And | Add. Mohalla Aave, Agwarh 120 x 60 = 800 Sq.Yard
Sh.Rakesh Kumar Rahlan, Jagraon,

29 | Sh. Jagsir singh s/o | Add. Mohalla Aave, Agwarh 100 Sq.Yard ( 18 x 50)
Darshan singh Rahlan, Jagraon,

30 | Sh. Nirmal singh s/o | Add. Mohalla Aave, Agwarh 50 x 60 =333.3 Sq.Yard

Darshan singh

Rahlan, Jagraon,

31

Smt. Sheela Rani W/o
Ruldu Ram

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

120 x 15 =200 Sqg.Yard

32

Sh.Disha Ram s/o Ruldu
Ram

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

120 x 15 =200 Sqg.Yard

33 | Sh. Somnath (Some Di | Add. Mohalla Aave, Agwarh 120 x40 =533.3 Sq.Yard
Dairy) Rahlan, Jagraon,

34 | Sh. Kasmiri Lal, Sh.Satish | Add. Mohalla Aave, Agwarh 83 x69 =636.3 Sq.Yard
Kumar, Rahlan, Jagraon,

Sh. Arun Kumar And Sh.x
x Darshan Lal S/o Ram
Parkash

35

Sh. Khem Chand s/o Banta
Ram

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

110 x 35 =428 Sq. Yard

36 | Sh. Baldev singh s/o | Add. Mohalla Aave, Agwarh | 150 x 35 =1583.3 Sq.Yard
Banta singh Rahlan, Jagraon,
37 | Sh. Harsh Kumar s/o Raj | Add. Mohalla Aave, Agwarh 70x15=117 Sq.Yard

Kumar

Rahlan, Jagraon,

38

Sh. Ritik s/o Arun Kumar

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

95x32=338Sq.Yard

39

President, Ramesh Varma,

Add. Mohalla Aave, Agwarh

17 knal 2.15 marla

Pracheen Bhadarkali | Rahlan, Jagraon,
Mandir
40 | President: Kamal Dev | Add. Mohalla Aave, Agwarh 0 knal 12.90 marla
Bansal, Sheetla Mandir | Rahlan, Jagraon,
(Sai Mandir)
41 | President Mahant | Add. Mohalla Aave, Agwarh 3 knal 11.72 marla
Dolatgiri, Sh. Sidh Dera | Rahlan, Jagraon,
Baba  Mangalgiri Ji
Maharaj
42 | Sh. Gurdev Singh S/o | Add. Mohalla Aave, Agwarh 30x40 =134 Sq.Yard

Ginder Singh

Rahlan, Jagraon,

43

Sh. Kharyati Lal S/o
Lubhaya Ram

Add. Mohalla Aave, Agwarh
Rahlan, Jagraon,

80 x25=222.2 Sq.Yard
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Annexure-C
Legacy Waste Remediation
(Copies of work orders)
Part-1 and Part-2

OF THE MUNICIPAL COUNCIL/NAGAR PANCHYAT 1, R:“. >xn-7

A
WORK ORDER FORM
Dated .2;.?.).2 b4 % 18 - 044
o :’ : B iven to 3.{?{@:‘«:{.% A2rs i ot prrer s’
ot =
1o be exscuted as

e

: e CRASE e Brd e Lt i ol
L2228 . Lot Z £

it L =, ;-
ot ... Lo PO f etz " ___:./ = ﬂj:»;"”““? Ll
Dateda
D..ollp'lon_w Rate et e
%Z/éfl ﬂ%:f?é. V.

= 05‘/’9 >¢7
MTT M. 7 e} =

oy R P
Lote — |\=—10 244

40”07%%7‘;; Yo YA>r—
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Annexure-C
Copy of RDF Certificate

SATKAR
PAPER MILLS

PRIVATE LIMITED

@ +9198766 28002 | +91 98766 28010

@www.sathrpaper.com @ info@satkarpaper.com

Date : 30.07.2024

TO WHOM IT MAY CONCERN

Subject - Utilisation of RDF as Fuel in boilers.

This is to confirm that our organisation has been procuring RDF recovered by Spreco Waste
Management Solutions from Biomining of Legacy waste at Jagraon. This RDF is used by us after
mixing with other fuels of boiler at our plant as per guidelines laid down under Solid Waste
Management Rules, 2016. We have procured 1000 Tons RDF till date.

For Saﬁ.ka_r Paper Mills Pvt Ltd.

GST No. : 03AAMCS4075N2ZV © Works : VPO Hambran, Ludhiana - 141 110 Punjab India
CIN : U21015PB1989PTC009302 © Regd. Office : 1137/1, Hamam Nagar, Model Town, Ludhiana-141 002
I e e e e e R e e
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Legacy Waste Remediation
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Legacy Waste Remediation

Jagraomn, Punjab, India

QFIF+POE8, Old Civil Hospital Rad

Gandhni Nagar, Jagraon, Punjab
1422026, Inclia

Lat 30 . 7Ta1a89" Lonmg TS ATavr2"™
Z2/705,/724 DL1:-25:-26 PR

e~ -
Jagraon, Punjab, India

QFJIF+PQOQ8, Old Civil Hospital Rd,
Gandhi Nagar, Jagraon, Punjab
142026, India

Lat 30.781287" Long 75 .4A7a4a121"
22/705/24 01:25:00 PM

e
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Annexure-C
Legacy Waste Remediation

Jagraom, Punjab, India

QF JIF+POB, Old Civil Hospital Rd
Gandhi Nagar, Jagraon, Punjab
1LAa22026, India

Lat 30 . 781459 Long 75 . a4aTar3s"
22/705/724 O1: 2508 P

Jagraon, Punjab, India

QFJF+PQ8, Old Civil Hospital Rd,
Gandhi Nagar, Jagraon, Punjab
142026, India

Lat 30.78138° Long 75.473972"
22/05/24 01:24:33 PM

e % -

~
-

&
e
e
-
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Legacy Waste Remediation

QFJIF+POS8, Old Civil Hospital Rd,
Gandhi Nagar, Jagraon, Punjab
142026, India

Lat 30.781Aa59" Long TS ATair139
22/705,/24 O1:25:1S P

Jagraon, Punjab, India

QFMF+3CQ, Pilli Gate Mohalla,
Jagraon, Punjab 142026, India
Lat 30.781293° Long 75.473752°
15/706/724 12:40:09 PM

Annexure-C
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Annexure-C
Legacy Waste Remediation

OFMF+-3COQ, Pill Gate Mohalla,
Jagraon, Punjab 1420246, India
Lat 30.T8AS57TaAa" Long 75.4AT7T3738"
16557067248 05:05:51 PN

— = s - — - . -

TRUE COPY

’r


29

TRUE COPY 


/8

Legacy Waste Remediation
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Door to Door Collection
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Door to Door Collection
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Door to Door Collection
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Door to Door Collection
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Door to Door Collection
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Door to Door Collection
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Door to Door Collection
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Bulk Waste Generator
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Bulk Waste Generator
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Home Composting
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Home Composting
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Source Segregation
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Source Segregation
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Source Segregation
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Source Segregation
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Source Segregation
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Source Segregation
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Segregation
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Segregation
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Segregation
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Source Segregation
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Wet Waste Processing
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Wet Waste Processing
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Wet Waste Processing
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Wet Waste Processing
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Wet Waste Processing

Wet Waste Processing ( Cattle Feeding)
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Wet Waste Processing (Cattle Feeding)

TRUE COPY


63

TRUE COPY 


64
Annexure-D

Compost Sale and Free Distribution

Jagraon Municipal Councit

Others Fae Payment Receipt (Employes Copyy

g |

MNear Inanas Chownk J5gracn Ea223233

/0743024
Mo Store
NA NA Jagraon e02s

Others Foa
= i ::Ib’lnm o suaroie
ol Amount =

: Tax Amount v300 .
: vo
< COSTEr applicabia) vo SGSTUF applicatia) *o

Cheque/DOIPO/Tr: -

e ansaction fdo.  NA Cheque/DO/FO/Transaction Date  NA $
Banx Name NaNA IFSC Code ! A
Gs Recaipt No. ~Na . Gs Recalpt Date Na

PG-Clia034-o7-31-Tacras
I4CI/2034 to IO A0
scazoooas

*oti Stare \

Commerns: Compost Knasd

Generated By: Harizh Kumar

Authorised Signatory

Jagraon Municipal Councit
Others Fee Payment Recespt (Ciizen Copy)

Poear Jhansl Chownk Jagracn163e223233

Racuipt Mo [y e R —

Receipt Date 3307s2034
Consumer Namn Pt Store

Address: NA NA jagraon 33036

Conmumer 1D
Tax porios

Contact ro. -
i By

PG-CH-3034-07-31-7e674
3uorII0T4 1o JOIICIE
sssazccoss

Motl Store

Service Type Othars Fee

Bilting Feriod

P e T T

Fasd Amount *s00 Payment Moce Casn
Tax Amount sco Fiald Fee va
COSTUr applicatie) ro SGSTUr applicable) vo
Cheque/DD/PO/Transaction Mo, NA Cheque/DD/PO/Transaction Date NA
Bank Name NALNA FSC Code . A s
Gs Receipe No. A G Receipt Date * NA
Comments: Compost Khaas :
Generated By: Harish Kumar Autharised Signatory
DiscLamER - 5
1 receives by raft shatt be subject to realization.
2. This document I5 N0t a Proof of Property and o .
3. This is 3 computer generated document 0
Now log & from ive a missed call on or send a b on to this number

Jagraon Municipal Councit

htpss/iigpunjab.gav.

raon  62AZII2IT
Teear Jhansi Chownk Jag! e

Near Jhansi Chownk Jagraon 1624223333

Others Fee Payment Recelpt (Citizen Copy) e
Recelpt No. MPn:o:lznu-nlo?on Consumer ID PG-CH-2024-01-31-633167
Receipt Date avawzo2e Tax period 31/01/2024 to 31/012034
Ciotiiims TS Madan Gopal Contact No, 9463093355
Address: NA NA Link Road 1470: Paid By Madan Gopal
Service Type Others Fee } Billing Period 31/01/2024 to 31/02/2024
Paid Amount *sco I Payment Mode Cash
Tax Amount * 500 Field Fee v NA
CGSTf applicable) LT SGSTOr applicable) o
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name ANA IFSC Code NA v
G Receipt No. NA ; G Receipt Date NA
Comments: Compost Khad Fee 500/- ¢ =
ienerated By: Harish Kumar Authorized Signatory <
JSCLAIMER X
- Pay ived by raft shalt be subject to reatization.
This document is not a proof of Property and re af .
L Trs s & generated 3
low log a from glve a missed call on or sund a Hi on to this number
\
¥
E)
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Annexure-D

Compost Sale and Free Distribution

Jagraon Munidpal Councit :
Near Jhansi Chownk Jagraon,1624:
Others Fee Payment Receipt (Employee Copy) . e migr O, 1624223233
Receipt No. MP/1202/2023 ulogso
. 26
Consumer ID PG-CH-2024-01-31-633167
Receipt Date 3Vo1/202¢ 0120 )
. '-? Tax period 31/ 24 to 31/01/2024
Consumer Name Madan Gopat L Contact No.
- 9463093355
Address: NA NA Link Road 142026 Paid By Madan Gopal
Service Type . Others Fee 3 Billing Period 31/01/2024 to 31/01/2024
| Paid Amount T 500 3 Payment Mode Cash
| §
i Tax Amount T 500 E Field Fee TNA
; CGST(if applicable) TNA : SGSTI(if applicable) To
| | cheque/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
i | Bank Name NA,NA IFSC Code NA
G Receipt No. NA 2 G8 Receipt Date NA
Comments: Compost Khad Fee 500/- ¥
= 2
! Generated By: Harish Kumar ? Authorised Signatory
F— 7
~ i s i

Jagraoen Municipal Councit 2
Others Fao Payment Receipt (Employes Copy)

Receipt No.

Receipt Dare

Address:

Consumer Name

Near snanis ChemkaaTssniiissasass

/07/2024
Mot Store
NA NA Jagraon 1e3028

[ —r
Tax pertos
Comtact rea.
Paic By -

PG-Cltan34-o7-31-Teeras
IUCI/3034 to IvCI/I04
2vcasoonas

ot Stare \

Service Type

Paid Amount * 500 T MbGS Casn
Tax Amoune v 300 vo
COSTEr applicable) vo SGSTUF applicatia) o
Cheque/DD/FO/Transaction 1o, NA Cheque/DO/PO/Transaction Date  NA
Bank Name NANA IFSC Code 4 Na
Ga Recaipt No. A ) G Aecaipt Date naa

Others Foo

Baling Feripd

T Ty T —

Comemerns:
Generated By: Ha

Compost Knasd

wists Kuenar

Authorized Signatory

Jagraon Municipal Council
Others Fee Payment Receipt (Srizen Copy)

Peear Jhanal Chownk Jagrann 1634223233

aow

Recuipt No.
Receipt Date

Cansumer Nama

Addeess:

[y S
307s2024

rat Store

NA NA jagraon sai036

Conmumer 1D
Tax perios
Comtact 1o,
i By

FG-CH-2024-07-31-746743
30204 1o JOIICIE

Motl Store

Sarvice Type

Pasa Amount *soo Payment Moce Casn
Tax Amount *so0 Feld Fee o
COSTUr applicatie) ro SGSTUF applicable) o
Cheque/DD/PO/Transaction Mo, NA Cheque/DD/POITransaction Date NA
Bank Name rAA SC Code . A
Gs Receipe No. A G Receipt Date A

Othars Fee

Bilting Feriod

3o7T034 o Moo

Comments:

Compost Khaas

Generated By Harish Kumar

DiscLAIMER

1

By

rafc shatl be subject to realization.

and of

Autharised Signatory

2. This document Is not 2 proof of Property
3. This is 3 computer generated document
Now log e Laint from ive a missed call on or send a Hi en to this number
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Compost Sale and Free Distribution
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Dry Waste Processing
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Dry Waste Processing
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Dry Waste Processing
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Dry Waste Processing
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Dry Waste Processing
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Dry Waste Processing
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Dry Waste Sale
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C&D Waste Processing
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C&D Waste Processing
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Annexure-E

Processing of Horticulture Waste

2 RRR

CENTRE

L5 7 .

CENTRE

Reduce. Reuse. Recycle
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Processing of Horticulture Waste
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Processing of Horticulture Waste
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Processing of Horticulture Waste
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Processing of Horticulture Waste
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Annexure-E

Dry Waste Sale

Annexure-E

Email:eomc_jgn@yahoo.com Phone & Fax:01624-223233
Fire Brigade:01624-223230

Municipal Council Jagraon (Ludhiana)
No.S-29 Dt. 27/07/2024

To
M/S Bala Ji Polymers,
426-A, Phase-1, HSIIDC,
Industrial Estate Barhi, Haryana 131001.

Sub: Sale of Plastic Bales.

On the subject cited above you are requested that Plastic Bales weighing
3950 Kg have been sent to you (M/S Bala Ji Polymers) by Municipal Council, Jagraon for sale
through vehicle no. HR38X9437. The sale amount of Rs.7900/- should be deposited in
account of EO MC Jagraon A/c no.03971450000100 IFSC code: HDFC0000397. Inform this

office on email eomc_jgn@yahoo.com after payment.

Sd/-
Executive Officer
Municipal Council Jagraon
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Annexure-E
Dry Waste Sale

Annexure-E

Email:eomc_jgn@yahoo.com Phone & Fax:01624-223233
Fire Brigade:01624-223230

Municipal Council Jagraon (Ludhiana)

No.515 Dt.25/04/2024
To
Ahuja Plastic Recyclers Pvt. Ltd.
Ludhiana.
Sub: Sale of Plastic Bales.

On the subject cited above you are requested that Plastic Bales weighing
1726 Kg have been sent to you (Ahuja Plastic Recyclers Pvt. Ltd.) by Municipal Council,
Jagraon for sale. The sale amount of Rs.3452/- should be deposited in account of EO MC
Jagraon A/c no.03971450000100 IFSC code: HDFC0000397. Inform this office on email

eomc_jgn@yahoo.com after payment.

Sd/-
Executive Officer
Municipal Council Jagraon
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Dry Waste Sale
,‘ P |
GARWAIL COMPUTER |

DHARAM KANDA CAPACITY |
Sherpurs Chowv, JRGHRAON 'oo To.s .;

BHO ey . 0.9

Vehicle Mo MO 61 |

"'—“ A790 kg Date - W/OVZ2E Time : 12:77:%%

rune Waight e ]
Y 3710 g Date : /A/Z4 Time - 10:41#
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LR 1 O30 by
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Dry Waste Sale

Annexure-E

Email:eomc_jgn@yahoo.com Phone & Fax:01624-223233
Fire Brigade:01624-223230

Municipal Council Jagraon (Ludhiana)

No.536 Dt. 30/04/2024
To
Ahuja Plastic Recyclers Pvt. Ltd.
Ludhiana.
Sub: Sale of Plastic Bales.

On the subject cited above you are requested that Plastic Bales weighing
1080 Kg have been sent to you (Ahuja Plastic Recyclers Pvt. Ltd.) by Municipal Council,
Jagraon for sale through vehicle no. PB10HM 8081. The sale amount of Rs.2160/- should be
deposited in account of EO MC Jagraon A/c no.03971450000100 IFSC code: HDFC0000397.

Inform this office on email eomc_jgn@yahoo.com after payment.

Sd/-
Executive Officer
Municipal Council Jagraon
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(Copy of Tenders Floated)

) Municipal Council Jagraon, Local Govt. Deptt. Punjab
NOTICE INVITING E-TENDERS

eproc.punjab,gov.in
E-tender-MUNICIPAL COUNCIL JaGRAON/2023-24/679

(A} Date and time schedule for e-tenders::

e Item

‘ Date and "E'f peﬁr!odr -
1| Startof Purchase of of Online tender —WTIME T

(4| Cosg o Puches of of e e | DATE [5-8-g04 TMES00PM

5| Opering of Tchnical b DATE | sy TWE 1100AM

6| Opening of Finandal bid DATE 5,0 gogy TMEQLI0PM
S, TR T VEMD | TENDER-[ (TIME
No. Name AMES._)_ CHARGE | CHARGE | LIMIT
1| SUPPLY OF TATAACE NO. 2 1600 | 2 1000 | 1Year
|2 SUPPYOFTRACTORNO.L | 1% | 3 A0 | der
| 3 SUPPLY OF TROLLEY NO. 1 . 250 2% | 1000/ | 1Year
4 SUPPLYOFERISHANO.S | 780 | 2% 1000 | 1Vear
5 | PURCHASE OF COMPOSTSIEVING MACHINE NO-5~ | 200 | 2% 1000/ | 1Year
6 | CONSTS, OF SANITARY LANDFILL (SLF) 500 | 2% 1000/ | 1Year
| 7 PURCHASEOFCOCONUTCEW | 1000 | 2% 1000 | 1Vear
| 8| PURCHASE OF WET WASTE SHEREDDER 500 | 2% 1000~ | 1Year
9 | CONSTS, OF REST ROOM AT MRF FOR WORKERS 350 | 2% 1000/~ | 1Year
10 | CONSTS. OF MRF UPGRADING AND COMPOSTUNIT | 31.25 % L@Q“ 1Year

Totalamt | 90,25 Lac.

In case there is Govt. holiday, tenders will be opened the next working day. For participating in the
above e-tendering process the contractors/agencies/ firms shall have to get themselves registered with
www.eproc,punjab,gov.in and get user ID and password. Class-3 digital signature is mandatory to participate in
the e-tendering. For any clarification/difficulty E-tendering process flow, please contact on IT help desk 0172-
2970284, 0172-2791226 For terms & conditions please visit website, Corrigendum, Addendum/ Corrections if any

will be posted on Website Only.,

{
y
Pifent, *ﬁh{mh M&u‘/

Municlpal Councll, ~ Munlcipal Councll, Mupicipal Council,
Jagraon. Jagraon, Jagraon,

Jagraon,
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Existing Machinery & Infrastrure

Sr. Vehicle Category No. of Photos
No. Vehicles
1 Tata Ace 08
(with compartment)
2 Tractor-Trolley 03
3 JCB machine 01

TRUE COPY
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Rickshaw Rehras 108
Tractor Loader 01
Bailing Machines 02
C&D Grinder 02
Mechanical 01
Separator

TRUE COPY
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9 Horticulture Shredder 01
Machine
10 Truck mounted road 01
sweeping machine
11 MRF centre 02
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CCTV Footage
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Annexure-H

Awareness & Motivation

Annexure-H
email:eomc_jgn@yahoo.com Phone N0:01624-223233

Office of The Municipal Council Jagraon (Ludhiana)

To cooperate in the cleaning of Jagraon city
Appeal

Dear citizens

In accordance with the cleanliness campaign being conducted under the
Swachh Bharat Mission and the efforts being made by the Punjab Government, Municipal
Council Jagraon has taken a decision that all the shopkeepers will put the wet and dry waste
of their shops in the dustbin and keep it inside the shop and the cleaning staff/garbage
picker of municipal council will come between 10 am to 12 pm and the waste should be
placed in the garbage cart or vehicle only. It is appealed to all of you that no shopkeeper
should throw garbage outside his shop or on the road, nor pile it up nor set the garbage on
fire. All of you are also informed that Hon'ble N.G.T. has instructed that strict action can be
taken against the violator by municipal council.

All the city residents are requested to separate the wet and dry waste of their
house and give it to the cleaning workers or put it in the garbage cart. Do not dump in
vacant plot/place.

The marriage palaces, dhabas are requested to dispose of their wet and dry
waste as per the instructions of Swachh Bharat Mission. It will be checked from time to time
by the Municipal Council and if any violation is found, action will be taken as per the rules.

The animal dairy owners are requested to handle and dispose of the dung of
their dairy animals at their own level as per the rules. In any case, animal dung should not
be thrown into the drains or sewers, due to which the problem of blockage of sewers arises
and proper drainage of water becomes very difficult especially during rainy season.

Those doing scrap work in the city are also requested to take care of the
cleanliness of their surroundings. The scrap material of your shop should be kept within the
boundary of the shop and should not be kept on the road. The garbage collected from your
shop should be thrown at the designated place for garbage. Apart from this, keeping in mind
the rainy season, water should not be gathered in the scrap material goods, because dengue
mosquito larvae are born in this water. Municipal council will check in this regard from time
to time along with the health department and if any violation is found, action will be taken
to issue a challan as per the rules.

So we appeal to all the city residents that Jagraon city is our own city and it is
our duty to keep it clean. You are requested to fully cooperate with the Municipal Council
Jagraon in keeping the city clean.

by:

Executive Officer
Municipal Council Jagraon
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M Gmail Nancy shah <nancy.shah0220@gmail.com>

Re: OA 668/2023, Prasher De vs Harma

Nancy shah <nancy.shah0220@gmail.com> Mon, 2 Sep at 8:23PM
To: Victorynation555@gmail.com <Victorynation555@gmail.com>, Prashant Manchanda
<prashant.manchanda0O5@gmail.com>

Bcc: <angadsinghmaggo@gmail.com>

Dear sir,

Please find attached the Report to be filed on behalf of Municipal Council, Jagraon in compliance of the order dated
13.08.2024.

Kindly treat this as an advance service and acknowledge the receipt of the same.
This is for your record.

Best regards

Nancy Shah

Advocate

Chambers of Prashant Manchanda
Counsel for Municipal Council Jagraon
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